
BEFORE THE NATIONAL GREEN TRIBUNAL

AT DELHI PRINCIPAL BENCH

ORIGINAL APPLICATION NO. 818/2024

IN THE MATTER OF: 

Dharmender Kumar Singh Applicant

Versus

State of UP & Ors. Respondent(s)
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THROUGH

PRIYANKA SWAMI
Advocate

Counsel for the STATE OF U.P.
Date: 11.10.2024 F- 13, Ground Floor, Jangpura Extension,

New Delhi- 110014
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